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"orkl., 01 C&leutta Pert 

4334. SHRI S. M. KRISHNA· WiU 
th. Mininer of SHIPPING' AND 
TRANSpORT be pJeased to atate: 

(a> whether the user. of Calcutta 
Port have doubt. about the ability ot 
the newly formed Operation Commit-
t~ to cure the disease atreetine the 
operatioJlls of the P,Ort; and 

(b) it so, what lonl-term measures 
Government propose to take to im-
prove the effective and eft\ciewt work-
In. of Calcutta port? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI WEEN-
DBA PATlL): (a> and (b). None of 
Ulefs Of the Calcutta Port has exprel-
led any doubt to the Calcutta Pert 
Trust's Management about the ability 
Of the OperatiOn Committee to brinl 
about improvements in,the Port. How-
ever, modernbation schemes like re-
placement/acquisition of cranes. ttac-
ton, locomotives. hydraulic engines, 
dredgers tUls ete. are proposed to be 
taken up durinl the Sixth Five Year 
Plan to improve the efftcieney of tlYe 
port's operations. 

Lanruare test 'or D~ton ogUide 
£.£.0. In Britain 

4335. SHRI CHlNU"AMANl JENA: 
Will the Minister of HEALTlf AND 
FAMILY WALFARE be pleased to , 
state: ' 

(a) whether it is a tact that the 
Indian "~cal Asaociation ana the 
Overseas Docton Association kave 

condemDecl the British Government's 
dec_On to eontimae the 1anIUaIe tIest 
for doctor. from oubide the European 
~omk Community countries. in-
clucbn, thOle from India; and 

(b) it so. the reaction of Indian 
Government thereon? 

THII MINISTER OF STATE IN 
TH8 MINlSTRY OF HEALTH AND 
FAMILY WELF ARB (SHRI NIHAR . 
RANJAN LASKAR): (a) and (b). 
The Government of India have no in-
formation in the matter. 

Micro Wave T.I~I'i.ters 

4338. SHRI MATILAL HASDA: WID 
the Miaister of RAIL WAYS be pleas-
ed to atate: 

.(&) whether while deploying the 
Wifeless Operators on Micro Wave 
Teleprinters on Southern Railway. an 
agreement was reached between the 
organised labour and the administra-
tion that the teleprinter links opera-
tJecl by Wireless OpeI-ators· will be 
taken over by the signallers as and 
when tRe wireleSs operators retire; 

(b> whether seven circuits were al-
lotted tor Wireless Operatora Madras 
while introducing Micro Wave Tele-
Plrinters; 

(c) whether about 15 wireleSs ope-
rators have retired at Madras since 
15-11-1969 and POSts have not been 
filled up due to shrinkale of cadre 
and ban on recruitment; 

(d) wbether the same seven links 
are operated by WireleSs Operators 
since 15th November, 1969 till date 
at Madras even though the strength is 
now only 50 per cent of what existed 
while introducing the Micro Wave 
teleprinters; 

(e) whether the lIo..aeless operators 
at Madras are forced to work OD mON 
than two circuits daily; and 

(f) rt so. the reasons fOr not taking 
over links frOm wireless operators by 
the operatin~ branch? . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
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TIlE DEPARTMENT OF PARLIA-
IO:NTARY AFFAIRS (SHRI MAL-
UKAlUUN): ca) No. 

(b) and Ce). Yes. 

(d) 7 links continue to be operated 
by the Wireless ()penton. 

Ce) No. 

Cf) 3 teleprinter eircuits have al-
ready been taken over by the Ope-
ratiD, Department. 

Memorandum fro. Williard .. 
Hospital Worker. V ..... 

4337. SHRI M. ISMAIL: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government have re-
ceived a memorandum dated 11th 
June, 1980. from Willingdon Hospital 
Workers' Union, New Delhi; 

(b) if so, the salient feature. there-
of; 

(C) the steps taken by Government 
to redress the grievances; and 

(d) whether Government are consi-
deriDg the question of payment of 
wages 01 .trike periOd to Willingdon 
Hospital workers? 

THE MINISTER OF STATE'" IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) Yes. How-
ever, the memorandum is dated 
18-6-80. 

(b) These are: (i) Grant of Selec-
tion Grade to all categories of Staff 
(ii) Allotment of staft quarters near 
the Hospital (iii) Creation of channel 
of promotion (iv) Increue in Uni-
form and W &Shing allowanCe for 
llW'les and Gr. '0' staff, etc .• etc.; 

(c:) The demand, as covered by the 
relevant Government inStructions, 
have been met in aecord8DQe with 
those instructions. Meetin,s have been 
taken by Medical Superintendent and 
Director General 9f Health Services 
with the repreaentatives of the em-

ploytles 10 as to _ttle rema1nJnt de-
JUDd. amicabb' keepinc In view 
ftnancial constralnta 

(d) No. 

IDtrod .. tJ_ ., o..W.aU LecaI .. 
Mabar .... tra 

4338. SHRI R. K. MHALGI· Will 
the Minister of RAILW A YB be pleased 
to state: 

(a) whether it is a fact tlra' the 
'Kulkarni Committee' appointed by 
the then Railway Miniaer in IIn2 had 
J'E'COmmended the introcluetloll of 
Dombiva1i Loca' in Dlatril't Thane. 
Maharashtra; 

(b) what are other recommenda-
tions of the Kulkarni Committee; 

(c) the decision/action taken with 
~gard to the recommendation. Of the 
committee; and 

(d) if not, the reuons therefor? 

THE DEPUTY MINISTER IN THE 
MINIiSTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d). The Com-
mittee had made the tollowin, re-
commendations:- --

(i) Retention ot the existJn, taci-
lities of booking ot gOOds to 'Oom-
bivali station and provi.ion of tem-
porary cover to serve the purpol8 
Of the goods sheef. 

(li) ImProved ticket booking faci-
lities. 

(iii) Halts to all .last locals at 
Dombivali. 

(iv) Provision of terminal fa"ilL 
ties at Dombivali tor suburban trains. 

(v) Provision of halts to Pune 
and Bhusaval Pusenger trains at 
Dornbivali. . 
Of these, the recommendation under 

item (i) (ii). and (iii) have since been 
implemented. 

However provision of terminal ~­
lities at Dombivali for .uburban train 




